
FORM B
Pusrtc AuNorrNcpvpNr

(Regulation 12 of the Insolvency and Bankruptcy Board of India (Liquidation Process)

Regulations, 2016)

FOR THE ATTENTION OF THE STAKEHOLDERS OF SHRIRAM SEPL
COMPOSITES PRIVATE LIMITED

Notice is hereby given that the National Company Law Tribunal, Chennai Bench has ordered
the commencement of liquidation of the Shriram SEPL Composites Private Limited on 28h April,
'2022.

The stakeholders of Shriram SDPL Conposites Private Lirnited ale heleby called upon to subnrit
their claims u,ith proof on or before 01't June, 2022, to the liquidator at the addreoe mentioned
against item No.10.
Tlte fittancial creditors shull submit Lhcir claims with proof by clcctronic means only. All other
creditors may submit the claims with the proof in person, by post or by electronic means.

Submission of false or misleading proof of claims shall

Name and signature of liquidator : Ajay S Jain

Date :04.05.2022

Plate : Chennai

Sl. No. PaRrrcur,ans DETAILS
I Name of corporate debtor ihriram SEPL Composites Private Limited

2. Date of incorporation of corporate debtor l3 December 2007

3. Authority under which corporate debtor is

Incorporated / registered
Legistrar of Companies, Chennai

4. Corporate Identity No. / Limited
Liability Identification No. of
corDorate debtor

J25200TN2007 PT C0657 26

5. Address of the registered office and

principal offrce (if any) of corporate
debtor

\1-N12, SIDCO Industrial Estate, North Phase,
{mbattur, Chennai-600 098

6 Date of closure of Insolvency Resolution
Process

17" Marcll2022

7. Liquidation commencement date of
corDorate debtor

l8th Aprif , 2022 (Order received on2"d May,2022)

8. Name and registration number of the
insolvency professional acting as

liouidator

A,jay S Jain
BBI/l PA-001 /f p-p0 | 684t201 9 -20201 | 2631

9. Address and e-mail of the liquidator,
as resistered with the Board

\JAY S JAIN
rlat-10G, Bhavya Block, Sri Mahalakshmi Utsav
\partments, No. 339, Konnur High Road,
\yanavaram, Chennai - 600 023
lmail ID: ssenlciln,2srnail-corn

10. Address and e-mail to be used for
correspondence with the liquidator

\JAY S JAIN
1612, 4Ih Floor, Wellington crescent, Pycrofts

larden road, Nungambakkam, Chennai - 600 006.
lmail ID: sseol cirnia.lsmail.com

1l Last date for submission of claims )l"r June,2022
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